
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 620 OF 2022 

 

IN THE MATTER OF: 

 

 Kaushal Kishore Vishwakarma                                                                …….PETITIONER  

VERSUS  

State of Punjab & Ors.                                                                               …….RESPONDENT   

AMENDED MEMO OF PARTIES 

 

 Kaushal Kishore Vishwakarma 

 S/o Mr Latora Vishwakarma, Bhabhuva, MP-471501                                 …….PETITIONER                                                                                                                               

                                                                                                                                                                                           

VERSUS 

 

1. The State of Punjab 

Through Chief Secretary, 

Civil Secretariat, Sector-1, Chandigarh-160001 

Email: cs@punjab.gov.in                                                                  RESPONDENT 1 

2. Punjab Pollution Control Board 

Through its Member Secretary, 

Vatavaran Bhavan, Nabha Road, Patiala, Punjab 147001 

Email: chairman.ptl.ppcb.punjab.gov.in/ msppcb@punjab.gov.in   RESPONDENT 2 

3. District Magistrate, Bhatinda 

District Administrative Complex, Mini Secretariat, Bhatinda-151001 

Email: dc.btd@punjab.gov.in                                                            RESPONDENT 3 

4. M/s National Fertilizer Ltd. Plant 

Bhatinda-151003, Punjab 

(Project Proponent) 

Email: nfladm@nfl.co.in                                                                   RESPONDENT 4 

5. M/s Shubham Sales Company, Rohtak 

5.30 KM Mile Stone, Bhiwani Road, 

Rohtak, Haryana-124001 

Email: shubhamsalesco@gmail.com                                                 RESPONDENT 5 

6. Haryana State Pollution Control Board, 

C-11, Sector-6, Panchkula, Haryana-134109 

Email: hspcbho@gmail.com                                                             RESPONDENT 6 

7. National Fertilizers Limited, Panipat  

Through its Managing Director, 

Department of Fertilizers,  

Ministry of Chemicals and Fertilizers 

Shastri Bhawan, New Delhi – 110001                

Email:customercare@nfl.co.in/prms@nfl.co.in/zeus@zeus.firm.in RESPONDENT 7 

8. Ministry of Environment, Forest & Climate Change 

Through its Secretary, Indira Paryavaran Bhawan, Jorbagh Road, 

New Delhi-110003 

Email: secy-moef@gov.in                                                                 RESPONDENT 8 

9. Central Pollution Control Board 

Through its Member Secretary 

East Arjun Nagar, Parivesh Bhawan, Delhi-110032 

      Email: mscb.cpcb@nic.in                                                                  RESPONDENT 9 

10. National Fertilizers Limited, Nangal 

Through its Managing Director, 

Department of Fertilizers, 

Ministry of Chemicals and Fertilizers 

Shastri Bhawan, New Delhi – 110001 

Email: customercare@nfl.co.in/prms@nfl.co.in                            RESPONDENT 10 
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11. Metal Scrap Trade Corporation Limited  

MSTC Limited Telephone Exchange Building,  

2nd Floor, Sector-5, 

Panchkula-134109, Chandigarh 

Email: mstccdg@mstcindia.in / mstcindia@mstcindia.in               RESPONDENT 11 
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